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O R D E R 

 
05.08.2019   -  Shri Ketur J. Shah, PCS appears on behalf of both the 

respondents.  He submits that he will file reply affidavit today.  The same may 

be filed.  Counsel for appellants may file rejoinder within two weeks.   

2. List the appeal for admission hearing on 26th August, 2019. 
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